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*1522. Shri B. S. Murthy: W ill the 
Minister of Information and B m l-  
ca sting be pleased to state:

(a) whether there Is any project tor 
anti-untouchability propaganda pro­
grammes on the A ll India Radio;

(b ) if so, the frequency of the same; 
and

(c) the important subjects dealt 
with?

The Minister of Information and 
Broadcasting (Dr. Keskar): (a ) A ll
India Radio has been broadcasting, for 
many years now, programmes dealing 
with removal of untouchability.

(bj There is no fixed frequency.

(c) A  list of important subjects 
dealt with is placed on the Table o f 
Lok Sabha. [See Appendix IV  an- 
nexuie No. 66).

Asian Regional Nuclear Centre

*1523. Shri Shlvanaa Jappa: Will the 
Prime Minister be pleased to refer to 
the reply given to Unstarred Question 
No. 1B3 on the 23rd July, 1957 regard­
ing the establishment of Asian Re­
gional Nuclear Centre in Manila and 
state whether the Indian delegation 
which attended the Working Group 
meeting held at Washington, has sub­
mitted its report?

The Deputy Minister of External 
Affairs (Shrimati l.afrshn»l Menon):
Yes, Sir. The report is treated as 
confidential

Outlay in Punjab under the 
Second Five Tear Plan

•1524. Shri D. C. Shansi: W ill the 
Minister of Planning be pleased to 
state:

(a ) whether the outlay under the 
Second Five Year Plan for the re­
organised State o f Punjab has beat 
fixed; and

(b ) i f  so, the total amount fixed?

The Deputy Minister o f ' Planning
(Shrt S. N. Miahra): (a ) Yes, Sir.

(b ) Rs. 162-88 crores.

Manufacture o f Fertilisers

f  Shrimati Tarkeshwarl 
I Sinha:

•is£8 J Dr' R*m Subhag Singh:
*1 Shri Kasliwal:
|_Shrl Naushlr Bharncha:

Will the Minister of Commerce and 
Industry be pleased to state:

(a ) whether Government pr- pose to 
negotiate with Burmah-Shell for the- 
supply of latter’s Oil refinery gas for 
the manufacture of fertilizers in 
Bombay;

(b) the expected price that is pro­
posed to be offered; and

(c) the amount of gas that w ill be 
made available?

The Deputy Minister ot Commerce 
and Industry (Shri Satish Chandra):
(a ) Yes, Sir; negotiations are already 
under way.

(b ) and (c). As these matters a n  
still under negotiation, it w ill not bo 
advisable to furnish the information.

Recasting o f State Plans

*1526. Shri Sanganna: Will the Min­
ister of Planning be pleased to state:

(a) whether a note was issued to all 
the State Governments to recast the 
plans in consequence ot the reorgani­
zation of states; and

(b ) if so, the progress made in this
direction?

The Depnty Minister o f Planning 
(Shri S. N. M ishra): (a ) and (b )
Shortly before the re-organisation o f 
States came into effect the Pro­
gramme Administration Advisers o f 
the Planning Commission discussed 
with the States concerned the lines—  
along which their development pro­
grammes under the Second F ive Year 
Plan were to be recast. No discus­
sions were held with States which.




